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Document to show the turnover/gross receipts of preceding AY 2017-18:
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NAME OF ASSESSEE ANKIT HEMANTEHAI DESAI A 2017-2018 PAN AHUSOILGN
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Document of M/s Shridhar Construction Pvt. Ltd. to show that the interest
earned from assessee had been declared to Income-tax Department:

Shridhar Construction Pt Ltd

Intrest Income (Loans)

Ledger Account
f-Apr-17 to 31-Mar-18
~ Paget
| T . L N
31:Mar-18401 Howt ootk Dt Journal 9 52,21,304.00
Inferest accrued on loan given to
Ankit Desai, calculated @ 12.75%
pa
D ens{ Receivle ik Journal i1 15,24.89.00
Interest charged from Sankel, @
10,25% p.a. on he loan given.
67,92,20000
Or  Closing Balance 67,52,200.00

5220000 615220000
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SR
SHRIDMAR COMSTRUCTION PVT LTD
NOTES YO THE FINANCIAL STATENENTS FOR THE YEAR ENDED 315T MARCH 2018
Note No. Figuros as at Figures as at
%a : == 31.03-18  31-03-17
10 Othe Income
fnterest income from 1pans acvanced 575220000 150000000
Divident incotme 0.00 .00
Net qaing loss an sale of investments 0.00 0.1
1Aterest on Income Tex Refund 9444.00 .61
Other non-operating mcome {ret of expensas diesctly sttributatie 0,00 0.00
tg such mcom Al el
) " Total _0761693.00 1500000.00 f
NOTES! Interast sarnad from following related parties i
Ganka Fnurca & Leaseg P U 1524896 1500000 |
Ankt H Dosdy 5227304
PR Y Y2 1 Th00a00
11 FINANCE COST
Interest axpenses
interest Bank's Term Loans y 3
Interest of Other Loans and Deposks 2063801 .00 1500000.00

Others v

. rasacans/ traslation -
Applicable net gaen/ 1055 on foreign currency (RISact Total 708380100 150000300

12 OTHER EXPENSES

Aupditors’ Renwinecation

806G 00 FO00.CO
s 2000 % e
800000 '
Accounting Charges 0,00 0.0 |
presminery Exp written oft 6000.00 £000.00
Orhce Rent 5600.00 SH00.0G0
R,o,cg:l:zd Expenses 115,00 34500
K Charges DR
" — 350 . 3284510
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Nome of Assessee SHRIDHAR CONSTRUCTION PRIVATE LIMITED
Adruss D-1003, PRATISHTHA TOWEAS, SARELAWADI,GHOD DOD ROAD, SURAT GUJARAT 305001
Status Company(Domestic) Asanssenant Yeor 20182019
Ward WARD  2(1)(2), SURAT {) Year Ended 3132018
PAN AARCSE739C Incarporation Date 11072012
Resigerdat Swatus Residant
Particauar of Business Marrtathring
Muihos of Accounting Mercantie
Stock Vatuation Method Cost Price or Market Prioe Whichaver is less
AQ. Code GAAW-A04-02
Filing Status Cragral
Computation of Total ingome
Income from Businesa or Profeasion (Chapter IV D) 29718
Praft as per Profr and Loss aic -351822
[ R
Add. Interest 7083801
Total GTAETe
Less
raefest Income BI61054
47816684
29745
Imcome from Qhar Sources (Chapter IV F) -321607
iereal (e B7E1664
Less
intarest expense 10 the axient of the rcome 7083301
7083301
321607
Gross Total Income «351322
Greas Tolal Incorme as —ve figure is not akowed o returm fem, 0
Tolal Incoms 0
Round off u's 288 A 0
Calculation for Mat

Tax calcutaind @ 18 S% on Book Profeis Rs. 0

Toax Due @ 25% (Tumaver for Fin Year 201516 i less than o

20 Croce)

TDS 152450
-152450

Refundable |Round off u's 2550) 152450

TD.S$)T.CS. From

Non-Salary(#8 per Annaxse) 152400

Stasement of Cuyrmeeat Year Loss Adjustmerst

MeadiSource of Income  Current Year Mouse Property Buniness Loas of  Other Sources  Current Year Income

Income Loss of the the Curmealt Yoar Loss of the Remaining after Set
Current Year Set Sat oM Curront Yoar Set oM
off 0t

Los5 10 be adusted 28M8 321807
House Property NIL NIL NIL NIL
Business NiL NIL NIL NL
Specustion Business NI NIL NiL NIL NIL
Shen term Capinl Gun NEL NIL NiL NIL NiL
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10. We have considered rival contentions of both sides and perused the
orders of lower-authorities as well as the material held on record to which
our attention has been drawn. The assessee in present case is aggrieved by
the disallowance of interest expenditure claimed in return made by Ld. AO
and partly upheld by Ld. CIT(A). The Revenue authorities have made
disallowance on two-fold basis, namely (i) the alleged default in deduction of
tax at source u/s 194A out of interest payment and (ii) the interest
expenditure claimed by assessee is not incurred for the purpose of earning

income.

11. As regards the first basis of disallowance i.e. the non-deduction of TDS
u/s 194A, we find merit in the submission of the Ld. AR. The assessee is an
individual and as per the material filed by assessee pursuant to the
direction given by Bench (re-produced in earlier para), the turnover/gross
receipts from business/profession in the preceding AY 2017-18 were Rs.
8,40,000/- which did not exceed the monetary limit prescribed for the
purpose of the Proviso to section 194A(1). Accordingly, the assessee was not
liable to deduct tax at source u/s 194A in respect of the interest payments
made to resident payees. Consequently, this basis adopted by lower

authorities does not have merit and rejected.

12. As regards the second basis of disallowance i.e. the interest
expenditure was not incurred wholly and exclusively for the purpose of
earning income, at first we find that the assessee had earned interest

income of Rs. 1,06,89,792/- from parties against which the interest
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